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Mr. Speaker: There is so much of

controversy amongst the Members., I

cannot tolerate that cross-talking.

Shri S. M. Banerjec: I would Jike to
know wheiher the legal aspect of this
particular case, about the escupe of
Mr. Waicott, has been referred to the
law officers or the Law Minister and,
if so, what is the opinion of the law
officers or of the Law Minister?

Shri Raj Bahadur: We do not act on
our own in such matters. Such matters
invoiving interpretation of rules and
regulations the Acts ang all that, are
alway. referred to the Law Ministry.
This cas2 also was referred to the Law
Ministry.

Shri S. M. Banerjee: What i; their
opinion?

Shri Raj Bahadur: That is the opini-
on. I have just now said that. So, there

is no confusion in anybody’'s mind
about that.
Shri Harl Vishnu Kamath: The

answers of the hon. Minister and the
hon. Deputy Minister bristle with con-
traditions. I would appeal to you,
Sir. to come to the rescue of the House.
The hon. Minister said that Mr. Wal-
cott was not in custody. But, as far
as I am aware, there was a decree
pending against him, or to be executed
against him; besides, his plane also had
been impounded. So, both these things
were there. And yet, the hon. Minis-
ter says that he was a free man and
there was only a minor violation of
some aircraft rule or provision.

Shri Tyagi: The plane was not free.

Shri Harl Vishnu Kamath: Secondly,
the junior Minister had said that
extradition proceedings were on. But
the answer of the senior Minister de-
finitely conveys the impression that
there are no extradition proceedings.
What are we to understand? T do not
know whether you, Sir, have followed
him.

Mr. Speaker: The hon. Minister did
not say that extradition proceedings
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were on, as far as I could understand
him,

Shri Raj Bahadur: May I just say
one thing? The cusiody referred to by
my hon. colleague pertained to the
custody presently in France of Mr
Walcott, whereas the custody referred
to by Shri Joachim Alva pertained to
the custody, if at all it was there,
at the time when that unfortunate
incident took place. So, there is no
contradiction at all.

As for the other matter, you, Sir,
have yourself cleared the positiun.

Uneconomic Cattle

*933. Shri D. J. Naik: Will the Minis-
ter of Food and Agriculture be pleased
to gtate:

(a) whether it is a fact that a large
number of cattle in the country are
uneconomic and useless drawing heavi-
ly upon the country’s resources; and

(b) if so, the steps Government pro-
pose to take {o arrest the growth of
uneconomic cattle?

The Parliamentary Secretary to the
Minister of Food and Agriculture (Shri
Shinde): (a) Yes.

(b) For arresting the growth of
uneconomic cattle the Government of
India has launched Gosadan and Mass
Castration Schemes. Male caltle on
being admitteq to the Gosadang are
immediately castrated and cows are
not allowed to breed further. Under
the Mass Castration scheme, systematic
and large scale castrations of the scrub
bulls are undertaken. The State Ani-
mal Husbandry/Vcterinary Depart-
ments are also carrying out castration
work through their field staff. Re-
search investigations are also under-
way to find out a painless and simple
method for the sterlisation of cows.

Shri D. J. Naik: May I know wne-
ther any survey has been made of un-
economic cattle, and if so, the names
of the States where uneconomic cattle
are in large numbers?
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Shri Shinde: Recently no eurvey
hag been made. However, there is the
report of the Cattle Preservation and
Development Committee of 1948. It has
transpired from the report of that
committee that there are at least 2 per
cent useless cattle and another 8 per
cent which can be classified as uneco-
nomic, and most of them are in some
of the North Indian States. DBut as
far as useless and uneconomic cattle
are concerned, we find them all over
India.

Shri D. J. Naik: De-oiled cake is a
concentrated cattle feed. May I know
why it is being exported and whether
its export will not affect cattle feed
adversely in our country?

The Minister of State in the Ministry
of Food and Agriculture (Shri A, M.
Thomas): In fact, there has been some
opposition to the export of cattie feed.
We ave reviewing the position. Our
foreign exchange requirement is also
so compelling that we have lo export
whatever it is possible for us to ex-
port.

Shri Man Singh P. Patel: May 1
know whether Government nave taken
any action on the last report of the
Council of Gosamvardhan which met
at Aarey Colony in January, 1964, and
if so, what new proposals have been
formed to eradicate these uneconomic
cattle?

Shri A. M. Thomas: Those recom-
mendations are being considered and
suitable action being taken. For re-
ducing the uneconomic cattle or useless
cattle, I do not think any revolutionary
suggestion has been put forward by
the seminar which was held at Aarey.
In fact, it is a stupendous problem. It
is well known that the number of
cattle is so large. According to the
1961 livestock census; the number is
17567 millions. So, it is a stupendous
problem. There is also the well-known
gentimental objection to cow-slaughter
or cattle-slaughter.

Shri Thirumala Rao: May I know the
names of the States which have pro-
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hibited the slaughter ¢f any kind of
cattle by law?

Shri A. M. Thomas: I cannot say
offhand, but it is well known that in
the north Indian States, such a law
exists.

Dr. P. S. Deshmukh: May I know
how many Gosadans are actually
functioning, the number of cattle there,
and the proportion it really bears to
the number of useless catile in  the
country?

Shri Shinde: The total number of
Gosadans at present functioning are
60 and as far as the exact number of
cattle in those Gosadans is concerned,
I have not at present the information
with me, but if the hon. Member gives
notice, I shall be happy to answer the
same.

Shri Radhelal Vyas: May I know
how far these Gosadans or pinjrapoles
have been successful in prescerving and
separating these useless and unecono-
mic cattle, and whether Government is
considering giving more cncourage-
ment to the establishment of such
Gosadans?

Shri A. M. Thomas:
wants to encourage the establish-
ment of more Gosadans, but the
number that has been given by
my colleague, 60, is obviously in-
adequate to meet the requirements.
As I have said, if 10 per cent
of the entire cattle of 175.67 million
cattle is useless or uneconomic
the hon. House can judge the stupen-
dousness of the problem, so that if the
number can be increased to that ex-
tent, of course, there will be some
relief.

=it srde Tag fegrlt 727 v
frarfr mer A vE ey fgdi g Al &
fF w3 ) oF 94 F Argt arafaareT
€, T, wEAT WY Frg wrfr wqqT
g WA w7 @ faery § ot qg e
gz A7 FIfEar O W@ & @ e
Ty TS & TH gATANT O AT

Government



9601 Qral Answers

s, afz g, a1 T grea ¥ A w
A R A€ AR &7 NI qg)
faemr ?

Shri A. M. Thomas: Cow slaughter
was not advocated here. I only said
that of course there is sentimental
objection to slaughter which is the
usual way of getting rid of useless
cattle, but that is not available here.
That is the difficulty. As for the other
part of the question, we recognise the
importance of cow development.

Shri Vishram Prasad: The hon.
Minister in the original reply {o the
question paid. more attention (¢ castra-
tion of the bull and sterilisation of the
cow. May I know what schemes
Government has in mind to improve
the cattle an( make uneconomic cattle
economic ones?

Shri Shind:: There are several live-
stock development schemes, key village
schemes etc. As far as the main cast-
ration schemeg are concerned they are
working in Kerala, Orissa, Punjab, W.
Bengal, Rajasthan, Mysore U.F. and
the Union Territory of Tripura; 124,000
cattle have Deen castrated so far in
these States. The general problem of
development of cattle will, of course,
depend on the development of agri-
culture dairies etc. and also the stand-
ard of understanding of our agricul-
turists in regard to various cattle de-
velopment schemes.

Shri Tyagl: Are cattle also subject to
family planning?

st grae fag @ S gEEE AT
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Shri Ranga: Uneconomic Ministers!

Shri Shivaji Rao S. Deshmukh: Is
Government aware of the fact that one
American farm expert as suggested
that if a small iron spring is used and
introduced irtq the cow’s private part,
the cow will be compelled to undertake
what they call family planning or birth
control? So does Government rropose
to make use of this simple method by
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which illegal and uncalled for pro-
pagation of cattle can be checked?

Shri Sinde: Already, the ICAR is
investigaling the possibility of finding
suitable methods for sterilisation of
scrub cows by feeding an indigenous
drug to cows and by using certain
types of cervical clips, steel springs,
pessaries etc.
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Shri Shinde: As far as this specific
suggestion which has been made by
the hon. Member is concerned, I think,
it will have to be examined, but I do

not know whether the American
Government has succeeded in it or not.

Shri Shivaji Rao S. Deshmukh: They
have succeeded in Brazil.
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